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ANSWER

MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT

(SHRI SUDARSHAN BHAGAT)

Will the Minister of RURAL DEVELOPMENT be pleased to state:

whether it has been noticed by the Government that second instalment of Indira

a*ursVolu"a 6aY) for 2014- 15 has not been released to Keralai

ii,", ,n"-i""r.)i, iherefor ard the total amount ofsecond instalment due to Kerala State;

and

tt 
" 

ti*e ty *tri"h it is likely to be released by the Govemment?

(a)

(b)

(c)

(a): Yes, Madam.

(b):ThefundscouldnotbereleasedduetoareductionintheschemebudgetattheREstage.
The actual amount due as second instalment 2014-15 to the State is Rs'149'65 crore'

(c):Notimeframehasbeenfixedforreleaseofsecondinstalment2ol4-15toKerala.
Oep"rOing on the availability of funds and subject to fulfillment of all conditions under the

guidelines being met, the funds can be released'




